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DFLHT VIDHAN SARHA

LIST OF BUSINFSS

Monday, Septerber 28, 1998/Ashvana 06, 1020 (Saka)

200 PUM,

QUFSTIONS

Questions as entered in separate list to be asked and znswers
aiven.

PAPFRS LATD ON TFF TABLFE OF THE POUSF.

Shri Sahib Sinch, Chijef Minister to lay on the Table of the
Pouse rapers as Jisted@ in Annexure.

SPECTAL MENTIONS (RULF 287)

Metters tc be raised by Members as given in separste list.
MOTION

(2) Shri Murari Sinch Panwer :
Shri Deep Chand Rardhu :

to move the following Motion:

"that this House aareces to the Report of the
Cormittee tc inouire inte the complaints
received from MIAs regarding encroachment
on Covernment /Gaon Sabbha land presented to
the House on 25tk September, ]1008"

(b) Shri Deep Chand Randhu:
Shri Mewa Ram Arya :

to move the following Mctien :
"That this Pouce agrees to the Third Report
of the Committee on Assurances presented to

the House on 25th September, joog, "

TRPSPNJATION _OF __RFPORT  OF  COMMITIFF  ON  SCRFDULED
CASTPS/SCHEDULFD TRTBES AND OTHER BACKWARD CLASSES |

Shri Chand Rar to pregent to the Houre the Second Report of
the Corrittee on Schedule@ Castes/Scheculed Tribes and other
Rackwerd Classer.

LECISLATIVE RUSINFSS

SUPPLEMENTRARY DFMANDS

Prof. Jegdish Mukhi, Minister of Fipence teo rresent to the
Supplementarv Derands for grants of the Covernment of Netional
Capital Terrritory of PDelhj for the year 1908-00,

contce 72 o
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APPRCFRIATICN (No. 3) RILL, 1998

Prof. Jagdish Mukhi, Minister of Finance to mcove for leave
to introdvce the Appropriztion (No.2) Bill, 1998 (Rill No.
92 of 1998) to authorise payrmert ané epprorriation of certain
further surs fror ané out of the Cornsolidated Fun@ of National
Capital Territory of Delhi for the services in respect of the
firencial year 1998-99,

ALSC to introcduce the Rill.

ALSO to move that the Pill bhe considered and passed.

Shri Parsharan Singk Palli, Mipister (Curvdwsra FElections/
Affairs)) to move for leave to introduce 'The Delbi Sikh
Curvéwaras (Amendrent) Rill, 1998 (Bill No. 10 of 1998).

ALSO to introcduce the Rill.

Shri Sahib Singh, Chief Minister tc¢ mwove for leasve to
introduce 'The Delhi Acricuvltural Procduce Merketinc
(Reculation) Rill, 1098 (Rill No. 11 of 1998),

ALSO to introduce the Rill.

Prof. Jdacdish Mukhi, Minister of Firance to mcve that 'The
DelbiChit Fund Rill, 1908 (Rill No. 2 of 1998) he taken intc
onsideration.

ALEO to rove that the Rill be pessed.

SHORT DURATION DISCUSSICN

Shri Deepr Chand Rancdhu:
Shri Jac Parvesh Chandra:
Shri Rervir Sinckh Richuri:

to reise  Shert Duration Digcussion
recarding Ceteriorating law and corder
situation in Delhi.

P.N. CGUPTA
SECRETPRY




